
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 29.01.2024  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicati

on 

Case No. 

Cour

t 

Fee 

Notifie

d 

amount  

to be 

paid 

Typ

e 

Rejec

t 

Statu

s 

  

1 A K JATI 
8082/202

4 
29.01.2024 WA/655/2023 7 

 
U 

   

2 B K DAS 
8083/202

4 
29.01.2024 CRLMC/2364/2023 7 

 
U 

   

3 P K SAHOO 
8085/202

4 
29.01.2024 CRLMP/2144/2023 7 

 
U 

   

4 G B PARIDA 
8086/202

4 
29.01.2024 

BLAPL/14678/202

3 
7 

 
U 

   

5 A K MISHRA 
8088/202

4 
29.01.2024 

WP(C)/18039/202

2 
7 

 
U 

   

6 B N MUDULI 
8089/202

4 
29.01.2024 CMP/1424/2023 7 

 
U 

   

7 N C SAHOO 
8090/202

4 
29.01.2024 

WP(C)/11365/200

7 
7 

 
U 

   

8 P K LENKA 
8091/202

4 
29.01.2024 CRLREV/45/2023 7 

3.00,3*

3 
U 

   

9 
S K 

PRADHAN 

8092/202

4 
29.01.2024 RSA/462/2017 7 

 
U 

   

10 S.BEHERA 
8093/202

4 
29.01.2024 OJC/7489/1997 7 

 
U 

   

11 P K LENKA 
8094/202

4 
29.01.2024 SA/85/1999 7 

 
U 

   

12 B BEHERA 
8095/202

4 
29.01.2024 WP(C)/6146/2004 7 

 
U 

   

13 D PARIDA 
8096/202

4 
29.01.2024 BLAPL/7404/2023 7 

 
U 

   

14 P K JENA 
8097/202

4 
29.01.2024 CMP/731/2017 7 

7.00,3*

7  
U 

   

15 
B K 

ROUTRAY 

8099/202

4 
29.01.2024 SAO/8/2015 10 

 
C 

   

16 P K LENKA 
8105/202

4 
29.01.2024 BLAPL/333/2015 7 

 
U 

   

17 P.K.BARIK 
8111/202

4 
29.01.2024 WP(C)/1178/2024 10 

 
C 

   



18 
MANOJ 

KUMAR PANI 

8114/202

4 
29.01.2024 

WP(C)/32169/202

3 
7 

 
U 

   

19 
MANOJ 

KUMAR PANI 

8115/202

4 
29.01.2024 

WP(C)/33252/202

3 
7 

 
U 

   

20 B.K. DAS 
8121/202

4 
29.01.2024 

WP(C)/25648/202

2 
10 

 
C 

   

21 S SWAIN 
8123/202

4 
29.01.2024 MACA/251/2012 7 

 
U 

   

22 M.R. SAHOO 
8124/202

4 
29.01.2024 

WP(C)/14826/202

1 
10 

 
C 

   

23 D.BISWAL 
8125/202

4 
29.01.2024 WP(C)/1295/2024 10 

 
C 

   

24 B.K.SWAIN 
8126/202

4 
29.01.2024 WP(C)/978/2024 10 

 
C 

   

25 D.BISWAL 
8127/202

4 
29.01.2024 WP(C)/1197/2024 10 

 
C 

   

26 
B.K. 

PARDHI 

8129/202

4 
29.01.2024 

WP(C)/24477/202

0 
10 

 
C 

   

27 P.BEHERA 
8130/202

4 
29.01.2024 WP(C)/2447/2020 10 

 
C 

   

28 
PRASANJIT 

BEHERA 

8133/202

4 
29.01.2024 

WP(C)/24473/202

0 
10 

 
C 

   

29 
B.K. 

PARDHI 

8134/202

4 
29.01.2024 

WP(C)/24539/202

0 
10 

 
C 

   

30 P.BEHERA 
8136/202

4 
29.01.2024 

WP(C)/24539/202

0 
10 

 
C 

   

31 
B. K. 

PARDHI 

8137/202

4 
29.01.2024 

WP(C)/24475/202

0 
10 

 
C 

   

32 
PRASANJIT 

BEHERA 

8138/202

4 
29.01.2024 

WP(C)/24475/202

0 
10 

 
C 

   

33 G NIAL 
8139/202

4 
29.01.2024 CMAPL/157/2021 7 

 
U 

   

34 

BIJAY 

KUMAR 

SETHI 

8157/202

4 
29.01.2024 

WP(C)/39890/202

3 
10 

 
C 

   

35 

PRADIP 

KUMAR 

MALLICK 

8174/202

4 
29.01.2024 CMP/1463/2023 10 

 
C 

   

36 

KAPILA 

CHARAN 

NAYAK 

8175/202

4 
29.01.2024 WP(C)/1239/2024 10 

 
C 

   

37 
S. 

MOHARANA 

8177/202

4 
29.01.2024 CMP/1603/2023 10 

 
C 

   

38 
A. K. 

MISHRA 

8179/202

4 
29.01.2024 RPFAM/345/2023 10 

 
C 

   

39 
C. 

PATTNAIK 

8180/202

4 
29.01.2024 WP(C)/887/2024 10 

 
C 

   



40 
JAGAJIBAN 

BEHERA 

8181/202

4 
29.01.2024 CRLMC/2680/2021 10 

 
C 

   

41 
B.K. 

PARDHI 

8183/202

4 
29.01.2024 WP(C)/1144/2024 10 

 
C 

   

42 S.NAYAK 
8184/202

4 
29.01.2024 WP(C)/1144/2024 10 

 
C 

   

43 A K KAR 
8185/202

4 
29.01.2024 CRLMC/1630/2018 10 

 
C 

   

44 
P.K.MALLIC

K 

8186/202

4 
29.01.2024 WP(C)/1134/2024 10 

 
C 

   

45 P K DAS 
8187/202

4 
29.01.2024 CRLMC/114/2022 10 

 
C 

   

46 N. SAHOO 
8189/202

4 
29.01.2024 CRLMC/66/2024 10 

 
C 

   

47 P K MISHRA 
8190/202

4 
29.01.2024 

CONTC/10358/202

3 
10 

 
C 

   

48 N. SAHOO 
8191/202

4 
29.01.2024 CRLMC/104/2024 10 

 
C 

   

49 P K PARIDA 
8192/202

4 
29.01.2024 MACA/768/2023 10 

 
C 

   

50 R K SAHU 
8197/202

4 
29.01.2024 WP(C)/839/2024 10 

 
C 

   

51 

MAHESWAR 

DASH,MR.AM

IT PRASAD 

BOSE 

8200/202

4 
29.01.2024 CRLMC/4863/2023 10 

 
C 

   

52 N SAHOO 
8201/202

4 
29.01.2024 CMP/847/2014 7 

 
U 

   

53 

M/S 

PURUSOTTAM 

CHULI 

8204/202

4 
29.01.2024 CONTC/6478/2022 10 

 
C 

   

54 
RAKESH KU 

PATRA 

8205/202

4 
29.01.2024 

WP(C)/39396/202

3 
10 

 
C 

   

55 
M.R. 

ROUTRAY 

8207/202

4 
29.01.2024 CONTC/134/2024 10 

 
C 

   

56 
RAKESH KU 

PATRA 

8208/202

4 
29.01.2024 WP(C)/4135/2018 10 

 
C 

   

57 
M.R. 

ROUTRAY 

8209/202

4 
29.01.2024 CONTC/138/2024 10 

 
C 

   

58 
M.R. 

ROUTRAY 

8210/202

4 
29.01.2024 CONTC/140/2024 10 

 
C 

   

59 
KAMALAKANT

A NATH 

8211/202

4 
29.01.2024 WP(C)/1234/2024 10 

 
C 

   

60 M.K. PANDA 
8212/202

4 
29.01.2024 CONTC/152/2024 10 

 
C 

   

61 
KAMALAKANT

A NATH 

8213/202

4 
29.01.2024 WP(C)/1235/2024 10 

 
C 

   



62 
KAMALAKANT

A NATH 

8214/202

4 
29.01.2024 WP(C)/1236/2024 10 

 
C 

   

63 M.R. SAHOO 
8216/202

4 
29.01.2024 WP(C)/1028/2024 10 

 
C 

   

64 
DEBASHREE 

PARIDA 

8218/202

4 
29.01.2024 CRLA/653/2019 7 

 
U 

   

65 
P.K.MALLIC

K 

8219/202

4 
29.01.2024 WP(C)/1080/2024 10 

 
C 

   

66 
KAMALAKANT

A NATH 

8220/202

4 
29.01.2024 WP(C)/1237/2024 10 

 
C 

   

67 
A. K. 

BEHERA 

8221/202

4 
29.01.2024 

ABLAPL/12918/20

23 
7 

 
U 

   

68 R.M.NAYAK 
8222/202

4 
29.01.2024 WP(C)/1115/2024 10 

 
C 

   

69 
KAMALAKANT

A NATH 

8223/202

4 
29.01.2024 WP(C)/1245/2024 10 

 
C 

   

70 K.K. NATH 
8224/202

4 
29.01.2024 WP(C)/1173/2024 10 

 
C 

   

71 R K BARIK 
8225/202

4 
29.01.2024 CRLMC/473/2022 10 

 
C 

   

72 
S.K.ACHARY

A 

8226/202

4 
29.01.2024 WP(C)/1025/2024 10 

 
C 

   

73 
B.K. 

PARDHI 

8227/202

4 
29.01.2024 WP(C)/1005/2024 10 

 
C 

   

74 
KAMALAKANT

A NATH 

8228/202

4 
29.01.2024 WP(C)/1240/2024 10 

 
C 

   

75 
S.K. 

PARIDA 

8230/202

4 
29.01.2024 

WP(C)/21100/202

0 
10 

 
C 

   

76 P.CH. DAS 
8231/202

4 
29.01.2024 WP(C)/1214/2024 10 

 
C 

   

77 P K DAS 
8232/202

4 
29.01.2024 WP(C)/1116/2024 10 

 
C 

   

78 
KAMALAKANT

A NATH 

8234/202

4 
29.01.2024 WP(C)/1233/2024 10 

 
C 

   

79 
B.K. 

PARDHI 

8235/202

4 
29.01.2024 

WP(C)/43173/202

3 
10 

 
C 

   

80 

M/S 

PURUSOTTAM 

CHULI 

8238/202

4 
29.01.2024 CONTC/6477/2022 10 

 
C 

   

81 

M/S 

PURUSOTTAM 

CHULI 

8240/202

4 
29.01.2024 CONTC/6475/2022 10 

 
C 

   

82 K.K. NATH 
8241/202

4 
29.01.2024 WP(C)/1064/2024 10 

 
C 

   

83 K.K. NATH 
8242/202

4 
29.01.2024 WP(C)/1075/2024 10 

 
C 

   

84 K.K. NATH 8243/202 29.01.2024 WP(C)/1170/2024 10 
 

C 
   



4 

85 A K BARIK 
8246/202

4 
29.01.2024 WP(C)/5520/2019 10 

 
C 

   

86 S R PANI 
8247/202

4 
29.01.2024 

WP(C)/14710/202

1 
10 

 
C 

   

87 S P SAHOO 
8248/202

4 
29.01.2024 

WP(C)/15817/202

3 
10 

 
C 

   

88 P K SWAIN 
8249/202

4 
29.01.2024 

WP(C)/15817/202

3 
10 

 
C 

   

89 D.SAMAL 
8251/202

4 
29.01.2024 WP(C)/3773/2016 10 

 
C 

   

90 M.NAYAK 
8255/202

4 
29.01.2024 

WP(C)/42125/202

3 
10 

 
C 

   

91 R.D. NAYAK 
8256/202

4 
29.01.2024 WP(C)/4949/2013 10 

 
C 

   

92 K. MANDAL 
8258/202

4 
29.01.2024 WP(C)/7396/2014 10 

 
C 

   

93 
P.K.MALLIC

K 

8259/202

4 
29.01.2024 CRLREV/494/2023 10 

 
C 

   

94 P.NAYAK 
8261/202

4 
29.01.2024 CRLREV/7/2024 10 

 
C 

   

95 
P.K.MOHANT

Y 

8262/202

4 
29.01.2024 CRLREV/48/2023 10 

 
C 

   

96 
PRASANJIT 

BEHERA 

8270/202

4 
29.01.2024 WP(C)/367/2024 10 

 
C 

   

    
Total  894 

     

N I C 

 


